service and presently working as ..ﬁ.?:.s’rs?.—..f‘"

give herein bel

27

smbtErEs P pesdeiiadte

years, belonging to

myself, my spouse and dependants®:

-----

T SECTIoN., OEFICER. ...

-------------

ow the details of the assets (immovable, movable, bank balance, etc.} of

Seif

Spouss

4,00,000)~

Name(S] |
Nt

Deposits In
Banks, Financial
Mon-Banking -

Financial
Companies

Institutions And |2,40,000 /-

NiL

NI

NIL

(illy

Bonds,

Shares in
companies

Debentures-and |

N

ML

NL

LU R R

NYL.

(v}

QOther financial
institutions,
HSS, Wsﬁl e
Savings; LIC
Policies, etc

NiL

- NIL

NYL

~NL

(v}

Motor Vehicles
(details of
make, etc,)

NI

NiL

NI

NIL.

(vi)

Jewellery (give
details of
welght and
vaiug)

N

N

N

NI

{vii}

Other assets,
such as values
| of claims /

interests

A

NIL

N

NI

NI

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non fisted
companies should be given.
+ Dependant here means 3 person substanti
employee.

s P

ally dependent on the income of the

PETARIF



[Note: Prop&ti&c in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr.

Description

Selif

“Spouse

Dependant-1
Name

Dependant-2
Hame

Etg, Name

3

=
(i

Agricuitural Land

- Location(s}

- Survey number(s)

- Extent (Total
measurement)
-Current market value

Nl

nit

NI

It

NI

(i)

MNon-Agricultural Land
- Location(s)

- Survey number(s) Y
- Extent (Total
measurement)
-Current market value

" N

NIE-

NI

(i)

Buildings (Commercial
and residential)
Location{s}

Wi

NI

NI

NI

(V)

WL

NIL

nNr b

Nt L

NYL

v)

NIt

N?L

NI

N -

NYL -

institutions and government dues:-
£ [Note ; Ptease give separate details for each iterm)

Sr. | Description Name & address of Bank /| Amount outstanding as
No. mlwtl_i)f on 262022034
5
(a) | (i) Loans from Banks YoND SBI-PERsonaL toan | 3,p5,561-00

R NI L N
(iii) Government Dues:
(a) dues to departments "
dealing with government NIt e
accommeadation
(b) dues to departments Ik
dealing with supply of ! NT L
water (&5 =
(c) dues to departments
dealing with supply of
electricity b NI




mm
{e) dues to departments
dealing with government NI NI
transport (including
aircraft and helicopters) = :
(F) Other dues, If any ML N
{b) (1) Income Tax including it
surcharge [Also indicate : ge i
the assessment year upto AN — 2022~ N
which Income Tax Return 5 ¥
fled. Give also Pesmanent | PAN N0~ T8U it
ber (PAN}]
(i) wm Tox [Alsa :
indicate the assessment N Nl
year upto which Wealth
Tax re?.gn fited, ]
: in
g}usé ﬁﬁa‘&” NI NI L
' “NL NI
&
GPF/CPF/PRAN No, :- Moltiosh s25
Gender - (M/F)
i  TaEd Faifs Tt jo ] (DD/MMAYYYY)
BTR i :
e v &1 e
g [B1HAR LEGISeATIVE ACSEMBLY, PATNA- |
(Full Name 2.g. B.AS.-Bibar Administrative Service,
B.5.5,- Bihar Secretarlat Service etc.)
Home District i [V&ésT

crnnenE ]

I hereby declare that the above details are true to the best of my
knowledge and belief.

------------------

pate:, 06202° 2024

Note:

Signature .55
hame of Employee: .

-----------------------------------------

kaiaL

KUuMRART

Designation: ASSISTANT  SECTION OFFIcerR

Department: BIHAR, LEGISLATIVE ASSER aLy

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.

e

W’”



